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Nepa paper MlUs 

854. Dr. Bam MaDDlIar Lohla: 
Sbrl Bacrl: 
Sbrl Kisben PatlDa)' .... : 
Sbrl Ram Sewall Y"'v: 
Sbrl Yasbpal Slqh: 

Will the Minister of -Indnstry be 
pleased to state: 

(a) whether Government have 
placed an order with a Finnish firm 
for paper weighing machinery and 
other plant equIpment for NEPA 
Paper Mills; 

(b) whether It will Increase the 
production of newsprint and, If so, by 
how much; and 

(c) when India w!ll become self-
sufficient in newsprint? 

The Minister of Indnstry (Sbrl D, 
Sanjivayra): (a) Nepa mills have 
placed orders with Wart.lIa, Hel-
sinki, Finland fur Stock Preparation, 
l'aper Machine and ~'inishing House 
)'1.i-lL"hinl'I'Y onJ.\. No order for Weigh-
ing machinery has bf'cn placed. 

(b) Yes, Sir. It is expected that 
with the inst:111ation, commissioning 
and further alteratlons to the existing 
machinery, the produ,·tion of news-
print will increase from 30.000 tonnes 
to the planned target of 75.000 tonne. 
per annum. 

«.) No definite dat ... • can be given 
at present, but every effort is being 
made to achieve self-suflidency as 
loon as poesible. 

Sale 01 C_$ 

855. Sbri KIsIlen PattDa7U: 
Shri Jlqrl: 
Dr. IIaJD Manobu LabIa: 
Sbrl Bam Sewal< Yadav: 
Shrl S. M. Banerjee: 
Shn Llnra Bedd,: 
SIIrI Yubpal 81l1l1I: 
Shri P. C. Borooah: 
Shrl M. L. Itwlvet1I: 
8brt &hapat JIll ADd: 
Shri Sabollh 8U1111a: 
Sbri 8. C. Sa ....... : 
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Shri 1IIadba Lllllqe: 
Sbrl Prakasb Vir Shastrl: 
Sbrl IIaIwD Chaad 

Kacbbavalya: 
Sbrl laldM' Stqll SIddIaaDtl: 
SlId "II .. Nan, ... Du: 
Sbrl IYbIlat.l !\lIBbra: 
Sbrl IL N. Tll1I'ary: 
ShrI p .... Chakraverti: 
Sllrl KappeD: 
Sbrlmatl AJdlaDuDa DevI: 
Shri D. D. Pnrl: 
SIIrI. IIaa Slap P. P.tel: 

. Sbrt M. L. ladllav: 
Sbri Kajroll<ar: 
1IIIn .......... tllaD Cilettlar: 

Will the Minister r1f. JDcI1utrJ be 
pleased to .tate: 

(a) whether the control on the sale 
of CemEnt has been removed In the 
country; 

(b) the .teps taken by Government 
00 .. n..ure its proper and fair distri-
bution to the consumers; 

(C) whether those persons will be 
given preference 00 purchase cemeDt 
who had registered their nam(.ag for 
the supply of cement with the Civil 
Supplies Department in Delhi; and 

(d) if not, the reasons therefor? 

The Minister of Indnstry (Shrl D. 
Sanjlvayya): (a) Yes, Sir. 

(b) In pursuance of a suggestion 
given to them by Go\'ernment the 
,:emcnt manufacturers have tormed 
the Cement Allocation and Co-ordi-
nating Organisation which i.~ now 
arranging cement distribution 
throughout the country. Th ... Orge-
nisation has ... ured Government to 
maintain b:"oadly the P~lst pattern or 
suppli{'S to all St,te. and different 
categories of conswners and improve 
upon it. additional production permit-
tinll· 

'e) Ye., SIr. It will, hewever, be 
necess:uy for such persons to rell_" 
ter their demands with the selliDC 
agents of the producers. 

(d) DoeI not arise. 




